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+[PURCHASE OF JuMBO JETS BY AIR INDIA

39. SHRI P. S. PATIL: Wili the Mi-
nister of TOURISM AND CIVIL AVIA-
TION be pleased to state:

(a) the present number of Jumbo Jets
in use with Air India;

(b) whether the Air India propose to
purchase some more Jumbo Jets; and

(¢) 1f so, the number of Jumbo Jets pro-
posed to be purchased together with the
cost thereof and by when they ae likely
to arrive in India?]
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1 ] English translation

[24 JULY 1973 ]

to Questions 70

F[THE MINISIER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) Four.

(by and (¢) An-India plan to purchase
thiee wide-bodicd jet aiicratt during the
Fifth Plan period. They have 1ssued a Let-
ter of Intent to the Boeing Company for
a 747 aircraft for delivery in December,
1974.]

Disrosat oF PL 480 Funps

40. SHRI M S. ABDUL KHADER:
SHRIMATI PRATIBHA SINGH.
SHRI N. K. KRISHNAN:

SHRI BHUPESH GUPTA:

SHRI G. R. PATIL:

SHRI YOGENDRA SHARMA :
DR. Z. A, AHMAD:

SHRI S. G. SARDESAI:
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SHRI O. P. TYAGI:
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SHRI LOKANATH
SHRI1
SHRI

MISRA:
DAHYABHAI V. PATEL.
DEBANANDA AMAT:

SHRI SANAT KUMAR RAHA :

Will the Minister of FINANCE be pleas-
ed to state:

(a) what is the progress of negotiations
between India and USA regarding d:sposal
of PL 480 funds in India and what are
the specific proposals being discussed; and

(b) by when a final decision in this re-
gard is Likely to be arrived at?

THE MINISIER OF FINANCE (SHRI
Y. B. CHAVAN): (@) and (b) U.S. Gov
ernment has agireed with us on the desiza-
bilitv of finding an early solution to the
problem of disposal of PL 480 funds. De-
tailed discussions with U.S. authorities will
be commenced shortly and it is hoped that
a final agreemenk will be reached as earlv
as possible



